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Dated: 22-5-2024

Office Order

Consequent upon the relieving of Shri Ajit Kumar Sontakke,
JS(Law) from the Commission w.e.f. 21-5-2024 (A/N), the work
handled by him will be handled by Shri Brajesh Kumar Pandey,
JS(P&B) with immediate effect and until further orders.

2. This will be in addition to the work already allocated to Shri
Brajesh Kumar Pandey.

3 This issues with the approval of the competent authority.

(S.K.Rabbani)
Deputy Secretary (A)

Copy to:-

-9 Prade CIC
2. PPS 1o ICs
3. PPS to Secretary, CIC
4. PS to Additional Secretary, CIC
5. PPS to JS(A)/PS to JS(P&B)/Consultant (Registrar)
6. All Deputy Secretaries/Consultant (DRs)/Designated Officers
7. Admn Section/GA Section/M&R Section/Legal Cell
8. DDO, Cash Section/RTI Cell/Dak Section
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